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LOK SABHA SECRETARIAT

‘Resume® of work done by Lok Sabha during the Tenth Session of Third

Lok Sabha. )

Period of Session . 16th November to 24th
. December, 1964.
Number of Sittings o - 29
Numberof Sitting hours e - 175 hours and 30 mts.
2. ADJOURNMENT MOTIONS

Notices received - 49

B before th

onentbobre the 1

Consent withheld 10

Admitted and dis-

cassed 1

3. BILLS

A. GOVFRNMENT BILLS

() Introduced:

(1) TheFood Comorations Bill, 1954

(2) : The Mineral Qils (Additional Muties of Txcise and Customs)
Amendmeat Bill, 1064

(3) The Appmpria'tinnl [Nd.. 6) Rill, 1954.
(4) The Tssential Commodities (Amendmenty Bill, 1964.
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(5) The Kerala Appropriation Bill, 1964.
(6) The Delhi Secondary T.dacation Bill, 1964.

) The B_anking'Laws (Application m_Cq-opuative Societies) Bill, 1964.
(8) Thelddian Tariff (Amendment) Bill, 1964.
(9) The Appropriation (Railways) No. 3 Bill, 1964

LY

(ii) Bills passed by Rajya Sabha - laid on the Table:

(1) The Registration of Births and Neaths Bill, 1944.
(2) The Seeds Bill, 1954.

(3) ﬂe Repealing and Amenldin_g Bill, 1964

(4) Thelndian Trade Unions (Ameadment) Bill, 1964
(5) The ("fﬁcial Trustees (Amendment) Bill, ] 964.

(iii) Referred to Joint Committee :
The Companies (Second Amendment) Bill, 1954

(iv) Joint Committee - Motion for concurrence adopted:

The Ranaras Hinda University (Amendment) Bill, 1964. -

(v) Joint Committee _ Extension of time for the presentation of the
Report:

* The Press Council BRill, 1953 — Time extended up to the first day
of the next Session of Rajya Sabha.

(v) Bills Passed:

(1) The Industrial Disputes (Amendment) Bill, 1964, as passed by Rojys
Sabha.

(2) The Anti-Corruption Laws (Amendment) BiH, 1964

(3) The Food Corporations Bill, 1964 -

* Pendingin Rajya Sabha.



(uid)

“(2)

(4)

®
(5)
)
@
(9)
10
{1
a2
i)

(14)

(15}
(14)

The Prevention of Food-'A&;heuﬁon-(Am eadmeat). Bill, 1963,
iasreporsed. by the Joint. Committee.

The Reprasentasion.of Ihe?i’eoplmkSewnd:Amendnmt)—Bill, 1964,
:'I!.’he;Wmhougiug-Cnlponﬁoha.(Snpplement.ary.)- Bill, 1964.
-'Thes.P.Inv'uinul.-:Cnlleeﬁaa.-of“'f-‘aus-(Ameudment)- Bill, 1044.
:'!.'he.Ptymt.nl-.ﬂlges-(,lmndmentr Bill, 1954.
a‘T.'he:ledti-m'-(..m-”c.udnnt):ﬁlll, 1964

.Theu’hpphpllllia’ni.].!o. 5.) Bill, 1044.

The:Standards .of’ﬂ’dghta: and Measures:(Amendm ent): Bill, 1944.

‘The:Minaral Ojls'(Additianal Duties.of Fxcise:and.Customs)
‘Amendment. Bill, 1944.

\'The Foreign: Fxchange Regulation: (Amendment): Bill, 1944

.The:lndian Frade Ualall;.tAncldment)-. Bill, 1964 :as:passed:
‘RafyaiSabha. . 41a0paased: by

The.Fesential :,Gommo dites (Amendmeat). Bill, | 964,

i'TheKerala:Appropriation-Bill, }964. -

+(17) The: Appropriation (Rstlways) No. 3 Bill, 1964,

+(18) i The:indisn ! Tar {I. (Am endm ent): Bill, ]944.

+(19):

The:Nficial Trustees =(AI!I.I‘IGII..)? Bill, }044,ids:pdssed:by

.qumma. .

(20)

(21) -

.The Repealing andiAmending:Bill, 1964,:as:pdssed: by Rejya

a
The Geld (Control):Bill, 1943, :as:reported by:the Joint:Committee. .

»Bills:paased: by :Honsesof Prrliament:and-assented:to: by-the

gl a]

43)

Prasident _:laid.on:the: Fable:

Fhe Appropristian:(Ne. . %):Bill, 1943. -
.The;l')innt:'f‘ner(&muhn{l!Bll!. 1964.

iThe:Kerdla:State chiihure-(nelognﬁmmlvl‘onm)anill.

3964 -



)

(M The %nw Bank of: Imha (Aqu dment) RIII 1964

(4) .The:Comp anies: (Amandmcnt} Bill; 1943.

(5) :The:Representation. obthmPaople (Amendm ent] Bﬂl, 1944.

-(g) ‘The Wa.hl(hmuchent) B;ll, 1964

g

L A ETRE [

(8) The lndlm:Trade l}mnns (Amenhent]'B:ll 1954

'(9) :TFhe: Appnpdaunn(No 61 Bl!l 1964-

PRTEESA

{10) The Mineral . Qjls (Addlﬁonu] T}otles of l"xclse and Cuslnms]
:Amendment-Bill, 1964 - e

.f:(u] .'ﬁm&eﬂln kppmpﬂ-uiamaﬂl 1068

:-.(u\ 1The Wealth-tax (Amendmgnt] Bill -1'.}:.1. I A

PRIVATE MEMBERS’® 'BILLS

iintrodneed:

alkri ahnaa

".(l] “Fhe: roﬂnmﬂnn (gmm&ment Bill 19q4 (Ancndmu: of:he:Scneﬂil

--Ivacdnlc;hy _Slm

(2) The Hin-phmhue Rill, 1964:by;Shei-Yashpal-Singh. l

*(8) *Fhe-dndian: Peetlﬂf‘ode Qﬂmuduemy ‘B, 1944~ (Amndmut of

1s8etion: 302 )fby'.Lt. 'Col. Maharasjkamar: Dr.: Vijaya-Anande.of
‘hmagnm

.

(4) leﬂl&nnl Rifle: Training:Sehem e:Bill, )9-541by L:4.Cod.

‘Maharajkamar. .. Vijaya’ Anudmaf:\flmanngrn

*(5) :The Representatianiofthe:People: (Amendmmt) lel 105.s.hy ' Shri

M. Mdalshlnu.

'.(.1'5} -'ﬂ:m&hh Gmdw:ras.B:ll ]gsgshy Sndarhmarﬁql’uSd;ﬂ

(7Y ‘The: hdintPenol'.Godm @Ambcﬂ)thH Sligu {lacmomoﬁuw

1sections 2984, e‘lu,{hy Shr :ﬁopal Butt

‘l‘he{,‘unhmﬁm A m; Bﬂ-l w Amcadmumof}mdu
- Animer o e

1,:2, 3,'4 8¢ )by Shai '1“!1
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.fii) .Qpinians .on .Bills _ laid on the Table:

(1) :Paper No. V. containisg: opinions.on'the Criminal. - :
1953 by Shif e T. Dakohmi Kamhamma o o Amendment Bill

(2) Paper:No. {lI-contalning:opivions ca:the Constitntion (A )
19uxg&nnﬁuc;aﬁa?&e&s 136, 226 ﬂc.:l;; ﬁhri?;hio::l.::';::!haalzf'

fiii) 1Bill odthdrawm:

'ﬂle'ﬂqil'lll.l.ldufof-lb'e.i’w le (Ameadment) Bill, 1362.( {mendmens:
isestion 7)by Shi Diwan.Chead Shame. ) D 1062 ( Amendmentof

ﬁ‘v) ‘Bills .negatived:

(1) ‘TheDelli :Goraeal Grafting Biil, 1043:by: Shei:Nayal Prabheker.

{2) The-Constitugion: Anndmouﬁ _Bill, 1064 (Omission:of aricie- b
-M—.Pmm&.m._- ) 1964 ( f ¢ 370)by

“(v) :Bill pdssed:

The Hinda Marriage (Amendment) Bill, 1052 (Amendmens.of:secsion 13
=brzm...mw-n-c|.=:5,-snm.. - ( f ‘

(vi) Bl umdar . comsideratian:

The.Salafias and Allowan'ces-of Ministers:(Am undmel.tr.'ﬁﬂ.-“]l?s3
(Amendment ofizsections 3, 4:€tc.) by Shri Hari- Visheo:Kem :

4+ {GALLING -ATTENTION - STATEMENTS MATE/LAID REGARDING
‘NCTICES UNDER'RULE 197

Sl

‘No. ‘Subject Name.of Nameo f Migister
o Member .Nateol staxtement
1 2 o 3 ﬁ 4
-Roparted.eniry.of. Nage hostiles Shei-Hokam Sardar Swaran Siagh
Y aw Em.lh‘ﬂ-umbrtak wa 'Chead Kachwai —_— et
of Nage Peace slks and:the 19.11.1954

claim.of Naga:hastiles for.an
‘independent:Nagaland.




1 .

-8 - 4

2. ;ﬁmkle"tht;b'.'ﬂnucf&r ous
ol hespk ;i; Trethil :'l.o';plq::l
their démdinds.,  ~~ -

3. -ReportadNagahastiles:deserb-

© tog'the Rev. Michael Scott:as
-thetForel g ‘Observer' atithe
‘Peace talks and Mr, :Scott's
‘own:atatement that the cease-
+fire in Nagalmdis an
“*Intemational Cease fire
Agreement’. '

4 Reported miasingof aine
'umzfsumnd-.lmrlki'ﬁnhhu
~with Pekietaal troopsfion the

.border.of Jammu.and Kashmir.

G .llluut:s;‘.mm..“‘?f- L]
Jdesdersg. acite. Front -
:in'.flnmmxld;ﬂulningidng
1¢t hihrestsafragitationragainat
ithe: Govemmentiofindia,

3

6. ‘iReported-movementinf 1700
1Naga:hastiles:towards.F ast
Pakistan-and-forcible.collec- |
stion:of moaeyiby-them: fromythe
vijlagess. - _

9. vRéeeat:explaston in. Sin dd
<Fertilizers:Factary xesalting
- slmseteppageofproductian. -

»>

-g. :Repertedsspaeeh.of Shn GV, -
‘Keikar-at Pooa regarding:-the

~plan-of N athuram: Godse.to

.assessindte Mahaim e Gandhi..

9. .MNislocetion o ffadian’Aidines
~Services; -

0: :Repartedimrikaby the: work er
10 v;o?&ﬂmhg;;EnE : °

»

1 1 -f]eni:ﬁmnien;nhdn:ﬂodmue

itianiof.food 1 zonds: andrimim

tary ratinsiogin:the | -

» cHenobotet
o ':hlg‘iu;iﬂ'e&?' )

+ .Chend Sherma’

“iNE: Sarojini |,

-~ .Daserjee

Shri:Hakes
:aqf.Chief-Ministess.re ﬁ;ling‘.;bd&- -ChesdKachwaei. -
}

Shr:Diwen- ;hi’._y&:nil]ﬂ;-ﬂ.ylr

. 18.11.64

-,:S\,l'i?_'SI.M. Sardar Swaran Sin g
‘Beaerjes " 20.11.64
' W i
WY el e tita [
R L L T L e ]
"ShrlAmarNath* Pe, N8 Reju
Vidpalaker  3TTies

¥ She:Jei Sakh-Lal
' lﬁm._: | i

‘Shi -PrakashVi
k&m i [

+Shai:RuM, ‘D:.,n;s. Raju
Beaerjee 24.11.64
e B VL .-
‘Suri-Herish  Shri;0:V.-Alagesan
.CheandraMethar 351153
. 1 '

'gsl;lieﬂulsaﬁlal--ﬂnida

Maktshi 251154

Shri: B aeish Shri:Nityanand

;GI:_-anulmr -q_iins_hugo_‘ v
25.11.54

" &li":.&u. ';hn D. Sanjivayya

25.11.64
I, 121,11.64

$hgh €. ‘Sahran agiam.
97.11.64 . |




B i . 2

12..Lack-autia.New Jemehori:Khos
-coHiery; witheat netice-invoduing
- employment 'to nesrly one
.thopsend. work ers. -

13. ‘Reported:police excesses in
~Calicat, Cannanare and other
pasts.of Kemala in :muppressing
:demonstratorsincludiag arrasts
of 1159 perssas. -

14. Reportediefiosteof Rani Guidallo
_andher.fallawers 1o recruit apd
.train: aspeslled <[1ikeration
‘Army* andrsat op operational
g%?esin the Nosth Cachar

1118, -~

]5.. Shertfall:in: the geaeratian of
powerin theGandsi.Sagar
am.

16. :Anti<indiap: demoastrations
“in N airobi:andthe'securityof
dndian-gaticnalsin Stanleyville,
:Conge; iz ‘the context of recent
developments.

17.-Strike.on the }st .Necember,
1964,:by -Jite workers:of
< Wost Bengal:as-aprotest
~ageinstdhenanpeymentof
‘bonns snd.dessnens.allowance. :

1'8 ‘Release of-theiconmiats in
Mahstm a.G endsi marder:case.

19.-Pay-strike:by-nearly 6 000
-employees:of:Ciwil: Aviatian
Nep artm eat.

20. Répartad:-sirikein the
ilndian Telephone Industrias
Bangalore inwvelving 10,500
workers. -

21. Beported.decisian of the Govern-
ment.of Ceylof ok torenew
existing residence: vises-issued
‘o Indiands-for.stay in Teylon.

2 s
E 37 D. Seajivayya

Baserjee 27.11.64

Shri- Anenda

‘Shri Jai Sokh Lal
‘N ambi ar H athi

-30.11.54

{Shrimuti; Renuka Shyi:Jai fokh-Lal

tDevi1 Bark ataki

Shri- Dok arl al

:Hathi . .

30.11.64

3. K.L..Rao

Berwa

Shri- B amachandra. Shri- Dinesh ‘Singh

i:Shri: Nioen

Shri; Shivajirao

Vithal Bade 11264

Shri M. Sapjivayya
2.12.,54
3.12.64

Bhettach arya

;,'qli(i:-f;nlsuilnl'zN‘anda

_S..Meshmakh ;7=
Shri 5:M. Shri-Nityanand
‘Banerjee Kanengo

3.12.64
‘Shri.Y ashpal Shri SatyaNarayan
iSingh Sigha
4.12.54
Shri N.G. ‘Shri Dinesh Singh
Aanga. 7.12.64




almost.akin to the:P

'by-the Plebisacite Froatin
‘differeat placestin-Janma and~
.Kashmir oo :the 5th .December, 1064

-95. ‘Neported.hoistingof green fi
s G Pl atant g

26. :Breakdawn .af +C* Powerstatian
'in *Melhi .on ‘the 1pth ‘Necember,
1964.

27. .Uncertainty.created.hy the
reported proposal ‘to postpone
the electionsin herala, on the
plea of awoiding midterm elec
‘tions by ameading the Coasti-
tution.

28

:Reparted.firing by police on-the
i eesin a Camp at-Coimbatore
.resﬁién gin the death of a person
-and injo ries to many.

29. .Reparted.death .of an amber.of
persens in i for want.of shelter
“:dering.the.preseat.cold wave. -

.30 ‘Renarted.strik by the;employees
3¢ mmﬁiﬁ Midk. ﬁck'}:mo.»pmtﬂsiyng
sagainet move-for-Limited

Compeny.

1 2 e S I
22. Warkers.beiag.belaw. grannd ja.the Shri: Si vamarthi Shri DU Cjivayya

Hatti Gold Minesin Mysore. - Swami ;‘i'f,‘g;"—“—"’——
23. Paasingof Bhnz,s.mese.ofﬂcills :Shri: 6. G, iSwell Shrimati- [.akshmi
v cthrough Indien'teritory fnto :N. Menon

Nepal and the statemecnt made s

by them shout 'the assissinaton- 9.12:64

ofthe former Bhatan Promier,

Mr. Jigme Dorji and India's

interfetence.in theinternal affairs

,af Bhutan.
24 ‘Strike:by.the workersof the Shri-Nath Pai ShriRaj Bahadur

‘Madras Port Trust. * . 9.12.54 e

Shri:Hukeam Chend -—.gkri-.ggi-;fhghaisnl
‘Kachwai e

10.12.64

-.Sbﬁ-aﬂak_m Chend Syd:Saysm Bhar

-]Kﬁ&“i . ;!i_ﬁ‘l’ﬂ . -
11.52.64
Shri-Ananda ‘Shri-Asoke K. Sen
Nambiar,. @ oo -

14,1254

15.12.54

Shrimati:T. ~ Shei Mehy Chasd.

iLakshmirKanthammg. . i Khenna. '
16,1254

+Shri-6.M, ‘Banerjee :Shri-ShahNawaz
<Khen/Shri-C.
Sebhremagiam.
16:12:64
171254




1

-2

3

.4.

31

32.

.33«

34..

.35.

36-

_Meparted .nneenhinﬁiof;n-l’akiuta_ni
spy ring.in.Telhi and arrest.of
seven persous with -secret military
documents.

‘Crackerexplasionsaear. Town Hall,
Nelhi andin Fdtliament Stree:,
New Nelhi, on the }5th amd-14th
Necember, 1954, respectively.

:Reparted:serious. bod. sitnation:

‘in Gojaratensing oot ofinadequate

isupply of foodgraind by the Centre. -

RBeported firing by policeiear
Pamnjim in Goa.on the 20th December
1964 reqdlting in the-dent cfone
person dadinfudes to many.

Agitationlanched. K:lhe'ﬂth—
E bO‘I‘,'-

Jdiv'Party on tthe gt

1964 :and -theicoantry- wide arrests
.of tts wplomieers.

Reported:serious-foed simation
in ‘Bih sr,-Orisea,: A ajastran,

" Panjab, Maharashtra and.Uttar
Praé

esh, arisingont.of inadequate
‘supply of feod-grains from the
Centre, -

Shri S. M. Banprje

Shri: Yashpal

iSin gh

Shri Madhu
Limaye

e Shﬂ'. Galzarilal

- -Naada . ..l

N

17.12.64

Shri Galzasilal
‘Napda .

18.12.64

Shri.5.M. Banerjee Shri*C.Sabramanism

21.12.64

Shei Jai Sokh Lal
athi :

22.12.54

et

B e ——

23.12.64

- $he.C Sobramesiam.

#1264

UNRER RULE 193

RISCUSSION .ON MATTERS .OF ‘URGENT PUBLIC ‘IMPORTANCE

- :Subjeor

- Name.of Member

~ .Daje.af.discussian

‘Mana factre, . consamptiop. as d
pﬁée&f cars. Pt

Shri Mani Ram Bagri

-4.12.64
17.12.64
23.12.64
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Be PILVISIONS

P

No. .of Nuvisioas held .., 14

FINANGIAL 'BUSINESS

-1
-

‘A. . .RAILWAYS BUDGET

sss ‘Demaad . forSupplementery;Grant-i(Railways)

.Subject ..Brtumd -Riscassedion Voted on
-‘ ,'. . ~ R ' b L S AL S .

-Nemagd.far.5u Pimll;gaﬂrut 9.12.:64 16,1264 17.12.64

Ty
-B. GENERAL (RUDZET
.Remands;fariSupplementary; Grantsi{General)

. Subjeet . .Presgated.an..Niscussed.on - Voted.on .
Nemands:far.Supplementary 17.11.64 '27.11.64 ~30.11:64
\Prants in respeerpf-Badget 130.11.64
“(Genesal). for 196485 3014
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-G. BURGET .IN .RESPECT OF STATE OF KERALA S

Nemands for Supplementary -Grants *(Kernla)

e e s s —

“Subject” - - - ~Presestedan Didédddedsts’ ‘Varedon
"1 ““-M&fﬂ' Supplementary 25958 ARG g Teee -
(irdnts.in.res; aEt of & t . ni st
of Gymin pespettof Badge A.12.64
1964-65 (Sapumm, 1964 L
bateh it
*2 .Demands.for Supplementary ‘24,11.64 7.12.64 ‘8.13.64
‘Grants.in_respect.of Badget 81244

Gt el Keradafar -
9?4-?‘; {Novembar, 1954
8

2. ONE.RQUR.DISCUSSION

«.. . .Procedural mastersin regardito the disession were considered.on
'23.12:68. - Thereafior.a fow. so ggestion siregardin grndnnislnﬂn matters
:pertaiain gito !Covemmaent:o [lndia. were.made by ssme Members. -

= PR

7/
9. .HALE:AN-HQUR .DISCUSSIONS .UNDER RULE 55

- “E e - R

P Subject .. Name.qf Member Nage

. . c e _ _‘\ L.

1. - Pank of Chisa Shri:Prakash Vir Shasti * © 9.12.64

2. .Highk-pawered.Transmittar Shrimati . ®eauka Ray 14.12.64 -

3. ' Nevelopmeat.of hill-arens ;e ‘Hem: R aj 17.12.54

4. Conversion il.HiQéla:ln Shrimeti Savitri Nigam "21.12.64 °
Pakistan, .

5 Bas oo mawofactare of A and B Shri K= g Vath Pandey 22.12.54

“varietiesof sagar.

‘i =narthi Swami 23.12.54

b ™ater for pm;eclb in Kamagak fw’

*Niscussed.tagether ... . -
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‘MEMBERS

10.
£ . Oa_dz. or -A;mrmudan:
: SR ’ . anguage :Pateion which
g.ln +, Neme _ .Cogstimency - .State 1% fruﬁh{clﬁm:
TR Lt e e aiﬁmmnmﬁnn made, -
el
}. .Shrimati Vijays.Lokshmi  Phulpar  -Utmr  .Hindi  -27.11:
Bandn, T P Pradesh -(Omsh) o018
2 :ﬂhﬁM'!ﬁn;Bamohl,dm ‘Monghyr - -Elur +Hindi \ 64
i Mad nghy hifms. 3:12
atiom). -
13. 1Sh;hLu\m:UMiy - ;Sahn;a . ’;ﬁli‘:; . oWindi. \21 ;}_2;64
’ ) + n{Qath)

EEEEEEEEEE)

. i) Wishdrawals -

R e
2§ R Nase,on, which: asked:- by.the
LNa. - “NaemeaofMegher - . Chair :to ;. wighdraw .
“J. :-Shri Mani Ram Bagsi - 27.1164
Y S 31264
2. :-Shii Sheo Nerain 3.12.64
8.  Shri Ki;lhau._Paltnlyﬂk "-22.1 2.64 -
4+ *:Shri:Rem: Sewak Yadav "24 12.64
*5. ; Shri’Madha Ramchendra Limeye - _ 26.12.58
. -fiit) .Suspemsiag:
Sl. Nateofows . Periad. for
Noa. Namexf Member '-{i sion:from . which:sns
e eservice  -pended. <Reamerks *
J’,aooo-o-oo»lnﬂ- + .“..u.fﬁ:eﬂl::ngp""l”;. P - P
Xiiioie o9 . 4 5
1.',.0r. _Ram-Masobec,Labia 21,1264  .Remaiddér Themoticrm for'sus
it : “afthie easion was move
. 'Sedsion E{u‘jhri Vidya('hann

»
'



TV v matiep fu
_ e ge inn -:m:{ casion was
- -moved by Shed
. """B"M?"l

' - T

o mhrodtest e doen

i el i g

-r‘.».\". .

BT e

W A ,Jo.qaramn o

oo Laygh J_.,",'\.I‘ oy . .1;3;; u149.84
2. Sél'i‘.li.‘;.-_t"au;kj B EN PR TR IR T

3. .i"r._'l—'an;’,ahrao S .ankh 16110401 $.12.4
C RV Naravan | '
[ N Nnv:f - im:?‘g 16.11.54 tc 23,12.64

. oheawer Mk it e C e
» T R R R X 'lﬁ.ll'.ﬁéﬁ’ 251254
5. Pr. L.M. Singhvi . “.n :.4 % 21254 '
7. Shri.Bakur.Ali Mirza 27 ll 410 13.12.%4°

.. .8hyesaddin Alwad
< B, AN 1'6 15420 212, 6470,

-

5. Tir Vijoyasiweee Rameas Defle 2.12:64 ® 24 12.64

10 S5 Trivae. Gupte 19,0164 10 2312854

. asa ‘m\De.b
1. tan 'aﬁa:i".m HIN 15.11.‘54!‘7.1‘.!.54_#\

i, WO rLoNs

S T Uaser ‘Member - Tateof fRecision

Na." _Hriel Sohject . role -discus- -of the.House
. ‘ +sian,

. - ' . - -+

L s

-
i - —— e - —— - ——r _.',"'T_,I

5

n

1. CUrteratiarad Sutgadiaz 342 .SurdarSwarsn  23,11.64  Sehstitote
i . “Siagh -24.11.64 -motamby
. 25.11.54 SIi.ll A £1-

o 3 [ - QBQM'UL
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s g . 3 4 5 6
2. . Augual Repgrivol.the 342 .Shri M.C. Chagla 9.12.64
University rrants Commission 10.12.64
for the years 104152 sad .11.12.64
1952'63
-a. o Twakfth, Hq}uw! the 19'1 - Shrim atic M, 11.12.64 -:Adopted
A ‘Coamisstoaer for Schedul ed «Chendrasekhar 14.12.64 me
- Castes agd-Schediled Tribes 15.12.64
. 'ﬂaf#'xw 196268 -
I ‘ln 1IH o - '
‘i‘lntement mada nn 0;11.64 191 - Shri N.G. Ranga 16.12.64 - Adopted
d&‘ uce 17.12.54
ol gidtablish-
mdlh flu.m
Faotories. -
-5 ‘Thirtceath.and Foustoenth 101 .ShriJeiSokh <24:12.64 - Discussion
AReports of Union'Pablic alab.Hathi.. snst.conelo-
-Service Cominiastoni « ded.

12. -OBITUARY _REFERENCES

e _‘-;'al-'g-il." alars.of
M. | Neweosd pesticalen

Nate of.death

DNate -on. which

vreference made

1 ‘;_-Shli’.E.G.‘.flw'up »; .sitting

'-N?ﬂﬁ'."_‘-“‘-i- : a and. l.he mmuer
L0

‘add:Sapply. -

2. Dr:K. Il&.‘il':im-nunher.ni.ahe
~Second .ok Sabhw; :

29.10.64

L

©20.10.64

15.11.64

16.11.64

13. -PAPERS..LAID .ON .THE .TABLE

By Government

ByPMB Meanbers

Viass
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14. ' PETITIONS

:Presented by : Members ... §

15. - QUESTIONS SANSWERED

“(ly ‘Swtamed -:.. 668
:Unstarred ‘1850
:ShortNotice 13

16. RESOLUTIONS
':(i.} ‘Statutory - R esolutions

-Subject .'-A'rﬁch;of Membher :Nate:af  Necision.of
S - ' ometimton - - : sdiscassion' wghe:House

_..

Nissppravelafitha /- 'l.l ‘Shri Ramchandra - ' Negatived

Fusenssl Commodi §& 123 Vithal: Bade ggg: ] egative ‘

{Amendment).Ordinshce,

1964 (Ordiaance Noig

of 1964).

_ sJointdiecussion took place on .Statrtory . Besolution and th:mation br con
sideration o f the Essentid Comn_n&lies(xnmdnmq Bill, 1964 o

.;_li).;E;l vate Members' . Reselutivus; -

S1

Ne - .S t Memb _Dete.of Decision:af
."l.\l.q. bjee | oember Ad'rs'u:adan'- - =the. Hoase
A T 4 5
1. . .Board far.the cotrol .of Shri: Parsho- 3‘,.- 64 : Ne gatived
rdietdbatian: of licesces, .mﬂasm —-ﬂamsl-f'm'an ) e
-permitn.ete. Husibhai . +27.11:54
Ll Hireel
2. . Nationslintegmion Sh '-‘-T-. . P . -Mation:b
_‘Sn;inaEe 21.11.64 .Sari- Jai gukh
:L al Hathi that
2 f-lhqwdm:.rha
- -
b i
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1 .32 T8 4 5
3. ;Nudesr.wugou de.lhkmﬂhui ﬂ"ﬂ‘u wNegnsinved
Js 11.12.64 '
N ”v' ; . 4.
"Wlthdnmh «Shis Kishon 11264 U i Negeleed ¢ 1
wrdapnbut Pattnmysk -
Blonks
. iAbohitian-o f-Contract Shﬂ-Annrln .1.1;12.64 «Piscesaim -
Labourusystem. 1Nm.linr snat.conclided
SM TS T
13. -STATRMENTS ‘RY -MINKTERS 2
~SNo. .. -Subjser . .. - YmeolMigistar Page . -
l 2'\1 , ‘3 -4
1. .Recentintamationel.develapmonts.  <SaderSwaramSingh 17,1154
2. 1 Food.sismatian in the:Sonthem Statas - Shri:C.-Sobremapidm __‘47,13,66
. . . £ K :'"
‘8. .Establishmeav.ofnew Ordnance . Shrit: AsM.- Thiolnas : -20 11764
‘= Factosias.
--4. | ‘Goverament hesinessdarthe. week: - Shri:Setya:Narayan '“20‘11 64
g coﬂ_:mud:ig'ﬂhe pard November, 1954 -Sinha. -
-5 - ¥igitto-the United Kingdem :Shri: Y1 B Chaven 126:11.64
/. .-Food. sitgatianin jKuala Shri:N.R. :Chavan ~26.11.64
7. : Govemmest busimess:fdr the - F';hli"-.‘ﬁatyr'!fﬁmyah '!-27;1'];64
‘week: mmlnthgul:e 3hth *Sinha :
‘Nowembet, 1064,
‘8. Nevelopmanisin Bhatan ~SheimutisLakshminN. - -2.12.64
' ~Meaea.
: . . R A
- ~9. vGovemment. besiness forthe week  -Shti Satya:Navayan n4,12:64
cemmpacingshe pth December, 1954 . Sinha
Vi "t-m"-. K -.—%wbal Balu:d-r *9.12:64
10 :s T e
S W .h.“.' it S
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1 2 .3 4
11..Callision.hetwesh ;Cha yo-Goarakhpor Shri- 5, K. Pasil 10.12:64
‘Pessen gﬁ;,nd--anm. 8 :hetween .
Dighwa Dobowdi_abdSidhwalia
stetions:on ‘North Ewstem: Railway
on9.1264
12. .Governmentibusiness;forthe week- - - Shri-Batya N en  11.12:64
: commen cingithe 1 sth :December, 1954 :Sinha i
18. ‘Action taken ow-certain peints made . Shri'S,K. Patil 16.12.64
< by memhers:daith g:tlie walon’ |
-on Nailway Badget for 1954-65 -
14. Gnvomnnlabnd;l'm; ¢-the week Slrn Satya Narayan - 18.12.64

" confmencingahie 2yst Pecember,

1964, i)

15 Expulsion.of Becond Secretary of
thePakistan'High Comminsionin
Telki and retaliatory action teken
Iiy Pakiatan.

-

" 16, In'dastrial &piian-'bht\un:-d:e
'm'anagem'snt’an e:etployees
_of-the Iadian- Telephone dndustries
‘Limited, Bengalose. -

i

17.-Delay ia laying-the statement:show-
dug-action-taken or popoeedita-be
teken by Government.on the con-
i weation-and  Revemmendeatons
adopted at the 47th Session of the
International Leboar-Conference
‘held at Geneva.in June, 1051

18.. Qili concession:in fran
19. Formation of a-new Railway: Zone

20. Cowernm : +Chi
S eat's positien:on: Chinese
21. Foonomic situstion

22. Position -regarding:thesapply
‘of cotton

gioha.

Shri-Gulzarilal Nanda 18.12.54

Shri-B. ‘Bhagawvati

_Shri: Ratanlal
- Kisharilal Malviya

:Fbri'Flnmayun Kabir

+Shri-S. K. . Pail

-Shyi LatBabadur

Shastri.

-Shri- . T. Krishne

-machari

--Shri Mannbhai Shah

"21.12.64

21.12.64

22.12:64

“23.12.64

PR

24.12.64
24,1254

'24.12.64
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18- STATEMENRUNDER .DIRECTION 115

-
Subject - Memher.who .Ministar.who /Pute
rmsad*xhemn- ~replied
B 1 2

-nqmenf.l dze Nismint #Shei- Hukam-Ghend -s&:tnihis gai .64
: Eliﬁnﬂngh- - 1Kachwai ' oBaklyk CoL e
uu s’hfnlﬂ m‘llthi’dsd r;lhﬂﬂ

-to “Shri- Bukbh: ‘Eathwai

in:the'Ambula @ 1-Jofli mmd-

‘Goverinrenits: memumlmmn. '

“Tlhe statem ents by theMeanber and Minister were laidon FeTable

19.: .ANNOQENCEMENT {BY 'SREAKER

e bjoet Date
.Bracedare remmmsndcd b ul:.e Bmgmgn-&ﬂwm :91.11:64
Committee:for nmznl theHouse on+the -

~demi dp i d-sitlit g member- andfor makingobish
--ref:::eﬂ:nmthe Eanumd. mhiting: ure:s Munl:g.
~im: re.






